LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Thursday, 10 August 2017 / 19 Shravan, 1939 (Saka)

2:00 P.M.
1. Question Hour: Starred Questions as shown in the separate list to be asked and replies given.
2. Special Mention (Rule-280): The following Members to raise matters under Rule-280 with the
permission of the Chair:
1. Shri Prakash Jarwal 6. Shri Anil Kumar Bajpai
2. Shri Nitin Tyagi 7. Shri Surender Singh
3. Shri Vishesh Ravi 8. Shri Jagdeep Singh
4. Shri S.K. Bagga 9. Ms. Alka Lamba
5. Shri Sukhbir Singh Dalal 10. Shri Sandeep Kumar

3. Calling Attention (Rule-54):

Shri Sanjeev Jha
to call the attention of the Minister on removal of weightage to guest teacher in recruitment
of Government Teachers.

4. Shri Satyender Jain Hon’ble Minister of Health to make Suo-moto statement regarding swine
flu and vector borne diseases.
5. Introduction of Bill:

Shri Kailash Gahlot, Hon’ble Minister of Information & Technology to introduce “The Delhi
(Right of Citizen to Time Bound Delivery of Services) Amendment Bill, 2017 (Bill No.06 of
2017)” with the leave of the House.

6. Consideration & Passing of Bills:

1. Shri Manish Sisodia, Hon’ble Deputy Chief Minister to move that ‘“The Delhi Netaji
Subhas University of Technology Bill, 2017 (Bill No.04 of 2017)” introduced in the House
on 09.08.2017 be taken into consideration.

Also to move that the aforesaid Bill be passed.

2. Shri Gopal Rai, Hon’ble Minister of Labour to move that “The Minimum Wages (Delhi)
Amendment Bill, 2017 (Bill No.05 of 2017)” introduced in the House on 09.08.2017 be
taken into consideration.

Also to move that the aforesaid Bill be passed.

7. Short Duration Discussion (Rule-55):
Ms. Alka Lamba
Shri Hazari Lal Chauhan
Shri Shiv Charan Goel

To initiate discussion on “Delay in installation of CCTYV system in NCT of Delhi”.

Delhi Prasanna Kumar Suryadevara
10 August 2017 Secretary
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